GOVERNMENT OF INDIA
MINISTRY OF RAILWAYS

LOK SABHA
UNSTARRED QUESTION NO. 528
TO BE ANSWERED ON 16.09.2020

FARE COLLECTION THROUGH SHRAMIK SPECIAL TRAINS

528. SHRI PRASUN BANERJEE :
SHRIMATI MALA ROY:

Will the Minister of RAILWAYS be pleased to state:

(a) the amount of fare collection received by railways through Shramik
Special train;

(b) the contribution of States, if any, in passenger fare and the amount of
subsidy given by Railways;

(c) whether the ticket charges were borne by the passengers
themselves and if so, the details thereof and the reasons therefor;
and

(d) the details of profit or loss to Indian Railways from these trains?

ANSWER
MINISTER OF RAILWAYS AND COMMERCE & INDUSTRY

(SHRI PIYUSH GOYAL)

(a) to (d): Shramik Special trains were requisitioned by State
Governments. In normal circumstances such special trains are booked
by State Governments/any agency or by an individual on Full Tariff Rates
which include normal fare for both directions, service charge, empty

haulage charge, detention charge etc.

Indian Railways allowed booking of Shramik Specials on normal
fare for one direction only. Special arrangements like enhanced
sanitisation, special security, medical arrangement, rake sanitisation,
free meals, water etc. for Shramik operations, further added to the

overall cost of running these trains.
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Railways have collected fare for Shramik Special trains from State
Governments or their authorised representatives. Railways did not

collect any fare directly from passengers.

Fare of I433 crore has been collected from State Governments
and from the representatives of State Governments for running of

Shramik Special trains for the period from 01.05.2020 to 31.08.2020.

Indian Railways could recover a small fraction of expenditure
incurred on running of Shramik Special trains, thereby incurring a loss in

the operation of these trains.
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